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1. Rajeaswar Narasimhan 

 
Spectrum allocation should be done by geography - area - city -state etc and 
not by channels. also by distributing bands differently, we can use 100 percent 

of the spectrum. we can increase the connections by 50 or 100 times by 
making this change see attachment. 

 



 

2. Zunzar Patil 

Hi, 

Please find some suggestions. 
 

 
 

 



3. JAGDISH PATHAK 
 

It is very good concept to get updated information for regulating and 
maintaining the services of telecom by TRAI, by implementing various 

procedure, rules, regulations etc., on service provider, spectrum usage charges 
is very important factor for service provider for determining the price of services 
provided by them to the customer, the proper data should be analysed about 

the usage of spectrum, it will be useful to control the prise / rate of various 
services charge by providers, best wishes 
 

4. Sumit Bhansali 
 

1. spectrum charges follow same formula of inviting bid. 
2. If there are no infrastructure to be setup for spectrum by govt. then lower 
the changes by letting more and more players get into the field and allowing 

competition and better pricing for end users 
 

5. Abhilash Kasliwal 

The spectrum charges should be kept low, so that the benefit in turn can be 
transferred to the final consumers in form of low call and data rates. 

 

6. Dattatray Z 

All such charges should be kept at minimum or nil or non profit basis. 

Digital India is a good initiative. 
If the nation really has to be really well connected, then costs must be 

minimum. 
With myriad and complex levies, the door is open for misinterpretations , 
manipulation and corruption. 

Keep the system simple. 


